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(vii)—Andhra Pradesh Legislative 
Council  has  been  abolished. 

Introduction  of   computerization 
Schemes m Utility Services 

1215. SHRI KALP NATH RAI: 
Will the PRIME MINISTER. be 
pleased  to state: 

(a) what are the fields/areas, uti- 
lity services where computerization 
has been introduced in the country 
so far; and 

(b) the details of plans drawn up 
to introduce computerzation in other 
services during) the , Seventh Five 
Year Plan period and particularly 
during the current financial year? 

THE MINISTER OP STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE DE- 
PARTMENT OF OCEAN DEVELOP- 
MENT, ATOMIC ENERGY. ELEC- 
TRONICS AND SPACE (SHRI 
SHIVRAJ PATIL): (a) The major 
fields/areas/utility services where 
computerization has been introduced 
jfre: development of computer-based 
information system for decision mak- 
ing in Government, process control, 
store and forward telegraph, direc- 
tory enquiry, telephone traffic moni- 
toring, crime detection, passenger re- 
servation in Air Lines, power pro- 
duction  and  transmission  etc. 

(b) The other major areas where 
details of plans have been drawn up 
to ^introduce (computerisations. are: 
Banking, Freight information and 
passenger reservation in Railways and 
Meteorology. Use of computers will 
also be encouraged and promoted 
during the Seventh Five Year Plan in 
ali major spheres of the national eco- 
nomy to increase efficiency and pro- 
ductivity. 

Establishment of Amphibious 
Regiment 

1216. SHRI KALP NATH RAI; 
SHRIMATI SUDHA VIJAY 
JOSHI: 

Will the (PRIME MINISTER be 
pleased to state: 

(a) whether there is any scheme 
under Government's consideration to 
establish an amphibious regiment in 
the country, and 

(b) if so, what are the datails there- 
of and whether the necessary person- 
nel have been trained and the equip- 
ment acquired? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF DEFENCE 
RESEARCH AND DEVELOPMENT 
(SHRI ARUN SINGH): (a) and (b) 
There is no such proposal under con- 
sideration  of Government. 

Deputy   Secretaries  and   Directols 
various  Central  Ministries  and 

Departments 

1217. DR, MOHD. HASHIM KID- 
WAI: Will the PRIME MINISTER be 
pleased to state: 

(a) the number of Deputy Secre- 
taries and Directors in different 
Ministries and Departments of the 
Central Government; 

(b) the number of Deputy Secre- 
taries having completed 14 years ol 
seWice and have not yet been posted 
as Directors, separately for different 
services for more than 14, 15, 16, 17 
and 18 years; and 

(c) what are the guidelines for re- 
commending names by the depart- 
ments to borrowing Ministries Out of 
the  panel? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PERSONNEL AND 
ADMINISTRATIVE REFORMS AND 
PUBLIC GRIEVANCES AND PEN- 
SION   (SHRI   P.   CHIDAMBARAM); 
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(a) As on 1-11-1985, there were 358 
Deputy Secretaries and 265 Directors 
serving at the Centre in various 
Ministries/Departments. 

(b) The number of Deputy Secre- 
taries who have completed 14 years, 
15 years, 16 years, 17 years and 18 
years and more of Group A' service 
and who have not yet been posted 
as Director is 12, 6, 5, 5 and 8 res- 
pectively. The service-wise break-up 
of such Deputy Secretaries is as un- 
der:— 

1. Indian Administrative  service . . 6 

2.-Indian Revenue Service    (Income- 
Tax) ....       8 

3. Indian  Revenue Service     (Custom 
&  Central Excise) .        9 

4. Indian Audit and Accounts Service 
2 

5. Indian  Defence   Accounts   Service 
2 

6. Indian Information. Service 2 
7. Others ....        7 

(c) According to the extent guide- 
lines, names of three officers, from 
the offer list, are normally suggested 
for one post in any Department. 
These names are picked up giving 
due regard to the job requirements 
and acadlemic qualifications and ex- 
perience of the officers. 

  


